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RAILWAY BUDGET, 197475 GENERAL
DISCUSSION—Contd.

MR. DEPUTY-SPEAKER : Now we
resume discussion on the Railway Budget.

SHRI S. M. BANERJEE : (Kanpur) :
Before that, 1 would like to make a sub-
misston. We are discussing the Railway
Budget, Shri Qureshi as here. You might
have read today's papers that all the pas-
senger tramns and goods trains have been
subjected to long delays because of the
work-to-rule agitation by the Guards.

I would request the Hon. Minister for
KRaibways to make a statement on this and
assure this House because he is making a
sort of negotiation with the representatives
as to what he proposes to do for ending
this agitation.

THE MINISTER OF PARLIAMFTN-
TARY AFFAIRS {SHRI K RAGHU RA-
MAIAH) - May | make a submnsion be-
fore the dsbalc 15 resumed ? Qut of the
time allotted for dicussion, only  three
hours and twenty minutes remain. 1 had
a word with the leaders of the Opposition
and there is a consensis that the Railway
Minister may be allowed to reply tomor-
row and that the whole of todav's time
upto six may be givengto Members as there
are large number of them who want to
speoh.

SHRI DINFN BHATTACHARYYA
(Serampore) :  Is theie anything happen-
ing in Bihar? Where is Shri Mishra?

SHRI K. RAGHU RAMAIAH: He is
very much here.

MR. DFPUTY-SPEAKER : I think the
House is happy to have a little extension
Now, let Shri Jagannath Mishra continne
his speech.
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put the burden for the unsatsfactory per-
formance of the railways during 1973-74
or some factors which nclude lack of
disciphine and deterioration m industrial
relations I agree with hum that discipline
18 on the dechne Though he has dealt
with the concept of ndustrial relations, he
has not come to any satisfactory conclu-
sion m his speech as to whether the de-
tertorating industrial relations 1s the cause
of the present bad performance or whether
1t 15 the result of it According to me, the
yresent state of affarrs in labour relations
15 not the cause of the present bad per-
formance but it is the result of the bad
performance of the admimstration

At a time when not only workmen but
cren ofhicers are orgamised and are resort-
mg to agitations, before the Railway
Mimister reorients the whole industrial
iclations T wish he starts  having a look
nght from the top of the admimstrative
structure  With the present structure of
the Railway Board, with many of the top
officers entertaiming out dated notions on
dealing with the people under him, there
i no hope for us  Whatcver may be the
method of electing ¢ umion with a broad
base and strong support, if the manage-
ment remams with obsolescent 1deas n
dealing with human relations, 1t 15 adle to
expect any improvement in the situation
This 18 a sgnificant omussion m the speech
of the Ralway Mimster when he was
deiling with labour 1elations

Another sigmificant fact which needs re-
constderation, on the ndustrial relations
fiont s his personal opimion that he would
like to introduce secret ballot for the pur-
pose of electing a strong recognised umon
I do not know fiom where he got this
idea There are so many Ministries under
which there are many public undertalings
But no Minister has come out with such a
proposal  Therefore, 1t 18 very surprising
that he should come out with a specific
proposal about the method of electing a
recogmised nmon by secret ballot This is
a point which is being discussed at vari
ous levels Labour Mmistry s et to
bring forward its new Industiial Relations
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Bill. Instead of falling in line with the
established norms of electing recognised
unions, the Railway Minister has come out
with his personal opinion, which is a very
dangerous thing. This departure which he
has made might be extended to other sec-
tors and while he is trying to solve one
problem, he is inviting more troubles on
the industrial relations front by the sugges-
tion which he has made about secret ballot.
1 wish he takes the advice of the Labour
Ministry instead of acting immediately on
this suggestion.

Coming to the other aspects of the bad
performance of the Railway Administra-
tion, 1 want to deal with the suburban
traffic in Bombay. This is a point to
which 1 must draw his urgent attention and
specially of the failway administration.
14 s,

There are two railway terminus, the
Western Railway and the Central Railway.
The Bombay revenues from these Railways
is the highest so far as the suburban traffic
earnings are concerned. The hon. Minister
has said that every year, the Bombay subur-
ban traffic increases at least by 6 per cent
per passenger km. If that is the rate of
growth of suburban traffic in Bombay, I
do not know what kind of urgent effective
measures have been taken by the railway
administration to remove over-crowding in
suburban trains. No effective measures
have been taken in this regard.

In fact, there is an allegation by all cross-
sections of the citizens of Bombay that
the railway administration bas been un-
1esponsive and even hostile to any sugges-
tions made by various associations, by
various experts, non-official and others, I
am told that the Railway Convention Com-
mittee, recently, in a report submitted in
1973, has recommended a scheme known
as the ‘Rapid Rail Transit System’ for the
Western Railway section for Bombay
suburbs. We do not know why the rail-
way administration has rejected the scheme
specially when the Metropolitan Railway
Project Transport authorities have strongly
recommended it.
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It has got all-India significance also. It
is in the intetest of everybody, the
commuters, lakhs. and lakhs of people,
who ecveryday  travel by  suburban
trains. It is in the interest of the
roilway administration also. It -nig.t not
be in the interest of some top officers of
the Railways. We would like 0 know
what are their objections for uwcepting
the proposal of the “Rapid Rail Transit
Sytem”, 1 would appeal to the hon.
Minister to consider sympathetically this
scheme which is without any additional
capital cost and without changing the
cxisting technical modus operandi of the
railway system. It has been submitted
after a lonz survey and also a study by
experts. This scheme will give relief to
the Bombay commuters to save their time
by about 30 per cent. Then, overcrowd-
ing will be reduced and more trains will
be available, The time that is taken from
Karjat-Kasara to Bombay V.T. will be
cut by 30 per cent. This scheme has the
full support of all the citizens of Bombay.
We do not know why the railway adm-
pistration has rejected it. This is an in-
sult to the citizens of Bombay. The hon
Railway Minister should take the ritizens
of Bombay into confidence with ,egard
to the scheme submitted to the railway
administration .

There are also other problems of the
Bombay suburban traffic. The main pro-
blem is that we want more trainx, fast
trains and shuttle trains to be introduced.
These problems of Bombay suburban peo-
ple have Leen consistently neglented dur-
ing the last so many years. During the
last two year, the Central Railways have
not added even one single additional train
on the Central Railway suburban section.
specially from Thana-Kalyan and Karjat-

ara when there is an increase of more
than 15 to 20 per cent in traffic. Recently,
15 associations of passengers met together
and submitted their recommendations.
They made very good recommendations.
1 would like that the Minister calls upon
the Zona! Managers of the Central Rail-
way to implement the recommendations
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that have been made by this Conference
of all the 15 passengers’ Associations in
January last. Recommendationn  should
be implemented and relief should be given
to the commuters. They have recom-
mended that immediately shuttle services
should be <tarted. An old concept of the
Railwayy is coming in the way. namely,
there should be one terminus. Now the
time has come when there should be more
mid-terminuses, i.e., at Dadar, Borivilly,
Thana and Dombivilly—and moie trains
shonld be started, without local mid-
terminuses I would like that the officers
of the Railways give up their old concepts
und come to the resuce of the Bompav
commuters, otherwise. the Railwars will
dlways be the target of attack by the
Bombay commuters and all blame would
then be put on the commuters.

Theie is also another recommendation.
Overcrowding on Sundays. During the
Tast six o1 seven years, overcrowding has
increased  so much that there was mno
necessity for the Railways to cut down the
number of locals on Sundays. For Sun-
days therc is a separate time-table irdicat-
ing reduced number of locals. There is
no necessstv  for this, Tn fact, more
{rainy are necessary. More industries have
come up in the suburbs. Weekly holi-
days are staggerred and many factories
work on Sundays. Therefore, there is
overcrowding on Sundays also. This over-
crowding is therc in the all seven days of
the week. 1. therefore, demand that the
seperate time-table reducing the number of
trains for Sundays should be done away
with, and the time-table which is there
for six days of the week should hold
valid for Sundays also. There should not
be separate time-table for Sundays.

The Dombivilly Passengers’ Association
bas submitted a representation. There was
a Committee appointed by the predeces-
sor of Shri L. N. Mishra—Shri T. A. Pai.
I was a member of this Committee. That
Committee submitted its report. We had
given certain recommendation. They were
unanimons recommendations. Some minor
Tecommentations were implemented, bu
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the major recommendations have not been
impemented. 1 would request the hon.
Minister to call for the report of that
Committee and impl2ment its major re-
commedations also. There is a need to
start Dombivilly local,
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MR. DEPUTY-SPEAKER : Please try
to conclude.

SHRI RAJA KULKARNI : I will finish
in two minutes. Railways occupy a very
vital part in the life of the people of
Bumbuy So far as industries are con-
cerned, we have pointed out the shortage
of wagons for movement of raw materials.
Wages are not made available to a chemi-
cul cocern  Chemco Supply Corporation,
which is an export-oriented concern. It is
exporting to Middle East countries . . .

MR. DFPUTY-SPFAKER : About this
you can wiitc to the Minister directly.
This House should mnot be utilised for
pleading the casc of any individual con-
cern or any individual person. This is not
right Please do not do that. You may
write to ithe Minister directly about it.

SHRI RAJA KULKARNI : This is not
a single instance. There are many com-
panies having this problem. 1 want to draw
the attention of the Minister to the fact
that in Bombay herc are a number of ex-
port-oriented industrial concerns whose raw
materials are not reaching the factory
point, because to bring the raw material
from the interior no wagons are supplied.
Export orders me being cancelled. There
is no coordination between the other em-
ploying Ministries and the Railway Minis~
try. 1 have just cited one example; it is
a very glaring example.

Now, I will deal only one point and that
is about the Railway employees themselves.

There are refugees in Bombay. The are
railway employees. They are staying in the
Kurla yard. They camein 1947. Now,ail
the refugees in the country have been given
the occupancy transfer ownership rights
wherever they stayed in the whole coun-



223  Railway Budget—Genl. Dis.

[Shri Raj Kulkarni}

try. But the 1000 railway employees have
been serving in the railway for the last 2§
years, eitherin the Western Railways or in
the Central Railway. The have been de-
manding during the fast three years that the
land and barracks in the Railway yad at
Kurla where they have been staying, should
be transferred in their name as has been
the policy with regard to rehablitation of
refugees everywhere. Now, we do not know
why the railway administration has been
unresponsive to the genmeral policy of
rehabilitation of refugees.

With these words, 1 hope that all the
problems of Bombay surburban traffic and
the employees will be looked into.

SHRI SURENDRA. MOHANTY (Kend-
rapara) : Whenever 1 have participated
in a debate on the Railway Budget, in-
variably, I have dwelt upon the makebe-
lieveness of its projections. Invariably, the
expenditure are under-estimated and earn-
ing potentials are exaggerated, which gives
a completcly disioited picture of the rail-
way finances,

The 1973-74 Budget was no exccption
to this gencral rule. In this Budget a sur-
plus of Rs. 25 crores had been anticipa-
ted which had now been converted into a
deficit of Rs. 128 crores—93 crores on
revenue account and Rs. 35 crores on ex-
penditure. The debt to the general reve-
nue has risen to Rs. 208 crores in spite
of the ancitipated Rs. 111 crores. Against
this dismal bachground of the general
stagnation of the economy and increasing
staff indiscipline these aberrations could
perhaps be explained away. But, that does
pot absolve the Railway Ministry from
giving a wrong and distorted impression
of the Railway finances. My first submis-
sion to the Railway Minister would, there-
fore, be that in future he should present
a correct picture of the railway finances
and not to dole out this kind of fictitious
projections which ultimately prove to be
unreal.

The primary weakness of the 1974-75

Bndgetilmehopelm!yopﬁmhﬂgprojw
tion of the traffic growth. Shri Mishra ex-
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pects an increase in the originating goods
traffic at 23 million tonpes rising to a
Jevel of 270 million tomnes. But a close
reading of the pre-Bwiget Economic Sur.
vey would certainly not justify the pro-
jected increase in the goods traffic of the
order envisaged. Therefore, the House will
be entitled to know wherefrom Shri
Mishita diaws this kind of optimism and
how that optimism is going to be sustain-
ed and proved through actual experience.
Similarly, there is going to be not let-up
m Staff indiscipline, Only yesterday we
have read that the Railway Guards have
gone on strike,..

SHRI RAMAVATAR
(Patna): Not strike, work-to-rule.

SHASTRI

SHRI SURENDRA MOHANTY .Work-
to-ule and strike—the difference is very
thin. It causes serious dislocation to the
transport of essential traffic. On the expen-
diture side also the staff costs are bound
to incrcase and exceed the Railway budge-
tary figuies.

In this situation the Railway Budget, as
ptesented to the House, is as unrcalislis
tic as it could be.

It would be no exagguration to say
that the Indian railway is the sickest man
of Indian cconomy notwithstanding the
opulence and affluecnce of the Railway
Minister.

Since the time at disposal is very short,
I would now dwell upon certain burning
problems of Orissa in regard to the Rail-
ways.

Orissa fares very unfavourably in the
matter of Railway communication com
pared with other States of the Union. Th
State has at present  approximately
2000 km of railway lines which works
out to about 13 K.um. for every 1000 sq.
km. or as against the national average
of 18.4 km. Similarly for every 1 lakh
population there are only 86 km. of
railways in Orissa whereas the all-India
average is 11.39, As a matter of fact
fothing has been doms during all these
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years to correct this imbalance as it has
been done in other Siates Even now the
State has no daily direct communication
with many wmportant areas mside the
State and with Delht There 15 no dmly
direct tramns from Bhubaneswar to Roui-
kela and Bhubaneswar to Dellm In this
context the proposal should be considered
to run the Uthal Express daily from Pun
to Delhi and shorten its runmng hours

In the matter of construction of new
railway lines Orissa has been meted out a
raw deal My thanks are due to the Rail
way Mimster for taking up at long last the
construction of Banspam Jakhpura railway
But the State Govt had also insisted on
the Baibil Konavali and Talcher Bimala-
garh raidway for the explowtation of the
rich mineral deposits of the State The con-
struction of the Cuttack Paradeep lhine
which has since been completed will not
be of much help in that transportation of
wron ore from Daitart unless the line 18
extended from Jakhpura to Datan I
would request the  Railway Minster to
extend 1t from Jakhpura to Datan

Though 1n the Railway Budgct improve-
ment to branch railway lines m othe
States bave becn undertaken the branch
railway s of Oiissa have been most
unceremoniously  coldshouldered

There are two branch raiway lines m
the State Naupara-Gunapur (9 K M)
and Rupsa Talbandha (114 k M) In
1959 the Goveirnment of India had set
up a Committee to make a study of unm-
economuc branch hnes and had suggested
ways and means of mmproving the work
g of these lines so as to make them
econmucally viable The State Govt had
urged before the Committee to comvcrt
these lines to Broad Imes and to extend
Naupara-Gunapur line to Rayarada and
Rupsa-Talbandha to Rawrangpur Though
the committee bad 1ecommended that the
tiack and rolling stock on the Naupua
Gunapur section should be rehabilitated so
that tramns could run at a maximum specd
of 50 KM. per hour nothing has been
done in the matter
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As to its extension upto Rayagada, the
Commuttee had suggested that the propos:-
tion mught be examined by the Railways
if the agency concerned with the develop-
ment of the tribal areas was prepared to
give necessary financial assistance I would
urge upon the Railway Mnster to ¢x-
plore this aspect of the matter and take
steps for the extension of the line upto
Rayagada which 1s predominantly a tnbal
area. With all the ostentatious sympathy
of the Ruling Party for development of
tribal areas 1 am sure the Ralway Mm-
ister will not  hesitate to examine the
matter afresh for extension of this ral-
wav line upto Rayagada

Regarding Rupsa-Talbandha line the
Commuttee had considered the potential
traffic on this line and recommended the
wonversion of this branch hine to broad
gauge, Further more, 1t had recommended
that the Bangiriposi-Talbandha  section
which has been closed should be reopened
for naffic But to our utter regiet we do
not find any indicaton m this budget on
the implementation of those recommenda-
tions

The DBK railway line connects Baila-
dila with Kotabalasa This Railway line
passes through the important towns of
horiput Distnct Though the hne was
commussioned long bach 1t has not yet
been opened to commercial goods and
pusenger traffic on the ground that the
hine has been constructed only for iron ore
trafhic fiom Kiraondol to Vyayanagaram
This 13 a unique instance of a Railway
hine demving service to the local people
amd the industnabsation of the backward
atea of a4 State It may be recalled that
Korsput 1s the iggest district in India and
has immense industnal  potential After
much persuasion and offer of big incen-
tives the State Government had been able
to lure few large industries to this district
But duc to the non-cooperation of the DBK
Railway ull these projects have been
abandoned 1 would, thercfore, urge upon
the Railway Mmmster to open the DBK
Railway passenger and goods traffic which
will ulimately accelerate the development
of Koiaput, one of the most bachward
areas of the State
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Shifting of the headquarter of South
Eastern Railway from Calcutta to Orissa
has almost been a hardy annual. It is in-
deed regrettable that under unwholesome
pressure the Railway Ministry has not con-
sidered this proposal with un open mind.
Be that as it may, the previous Railway
Manistes, Shri Hanumanthaish had conce-
ded the demand for opening an office of
the Ralway Service Commussion in Bhu-
baneswar for facilitating recruitment of the
people of Oussa to the Railways but to
the utiar disappointment of the people of
Orissa even though the Railway Minister,
Shii Mishra, hus opened such establish-
ments in his own State, the case of Orissa
has gone by default,
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““FThe onginal Speech was delivered in Tamil.
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*SHRI E R. KRISHNAN (Salem) °
Hon Mr. Deputy Speaker, 1 rise to 53y 8
few words on behalf of Dravida Munnetra
Kazhegam on the 1974-75 Railway Bud-

get.

Ao
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At the very outset, 1 regret to point out
that no new project in the Southern Rail-
way has been undertaken in 1974-75 Rail-
way Budget. T would like to enumerate a
few of the important railway projects which
have been the long-standing demands of
the people of Tamil Nadu served by the
Southern Railway.

Underground Tube Railway in Madias

city to reduce the metropolitan traffic con-
gestion.

13 kilometre long railway line to Salem
Steel Plant which is being set up with an
investment of Rs. 385 crores,

Conversion of metregauge line between
Neiveli and Salem into broadgauge line to
facilitate the transportation of coal to
Salem Steel Plant,

An overbridge at Salem Junction.

A new railway line between Karur and
Dindigul

A new railway line between Salem and
Tiruchirappalli via Rasipuram, Namakkal,
Thottiam, and Musiri.

Broadgauge line between Salem and
Bangalore.

Electric traction between Madias and
Tiruchirappalli.

Electric Traction between Madras and
Jalarpet.

Establishment of new Divisional Head-
quarters at Salem after bifurcating the
present Olavakkot Division because the
area covered by this Division is so vast
that sufficient attention cannot be paid to
the requirements by the Olavakkot Divi-
sion,

An Over-bridge at Morappur.

Sir, it is not that no new scheme has
been included in the Southern Railway
doring 1974-75. From a reply given to a
starred guestion today, it is seen that no
new railway project has been included in
the Fifth Five Year Plan itself for the
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Southern Railway. I appeal to the hon.
Railway Minister that the needs of South-
ern Railway should not be neglected in
this manner. 1 hope that he will include
at feast a few of the above schemes in
the Fifth Five Year Plan; otherwise the
Southern States will lag behind in econo-
mic and industrial advancement.

Sir, all of us are aware that there are
14 luhh regular workers on the Railways.
Please look at the number of beds avail-
able in the Railway Hospitals to these
14 lakh regular workers who enable the
Railway to earn Rs. 1100 crores a year.
There are only 10467 beds available in
the Railway Hospitals for 14 Jakh regular
workers.

Similarly, Sir, 70 lakh people are travell-
ing every day in 10800 trains and out of
this 67.9 lakh people are 11l Class Passen-
gers, In 1974-75 Railway Budget the Rail-
way Minister by increasing the TII Class
passenger fare hopes to get an additional
income of Rs. 16.28 crores. On behalf
of all the HI Class passengers, I appeal
to the Railway Minister that he should
withdraw the increase in the III Class
passenger fare. If this is not done, 67.9
lakhs of IIN class passengers will be hard
hit by this increase.

1 would here like to inform you of the
amenities being given to the passengers.
Out of 7098 railway stations, even after
25 vears of independence, 2598 stations
have no electric connection. Only in 900
station water coolers have been provided
and 6198 stations have no water coolers.
During the First Five Year Plan, a sam
of Rs. 2.4 crores per annum was being
spent on passenger amenities, After 20
years. during the Fourth Plan period, a
sum of Rs. 4 crores per annum is being
spent on passenger amenilics, What a stu-
pendous progress.

I can anticipate the reply of the hon.
Minister of Railways in regard to provi-
sion of more beds and increased passen-
ger amenities. He will offer the excuse of
paucity of funds. Sir, the railway reven-
ues are getting increased year after year,
but medical facilities to the employees
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and amenities (0 passengers are not m
cleasing 1n the same proportion

Sir, the increase 1n the freight rates in
1974-75 railway budget will be an added
filip to the increasing cost of living of
the poor people of our country

Sir, the Railway Muster will bear in
mind the hardships of the common peo
ple and tiv to reduce as far as possible
addiional freight burden on them

1 will give you another picturc of the
rallway worhing Fiom 1969 to 1974
please look at the amount of comptnsu
tion paid for the goods lost or damaged
in tranut In 1969 70 Ry 1181 crores, mn
1970-71 Rs 13 11 crores, 1971 72 Rs 13 54
crores, 1972-73 Rs 1322 ciores, 1973 74
Rs. 13 18 crores Sir, the former Railway
Mumsster  Shr Hanumanthaiya, has point
ed out in the meeting of the Congress
Parhamentary Party held iecently  that
the Railways lose annually Rs 100 crores
on account of lows and damage to goods
1 transt and also theft of Railway pro-
perty The Railwiy Mimmster has not de
tarled any concrete steps tahen for mmm
msing the loss to the Railwavs on ac
count of loss and theft of public goods
and raillway property  On the other hand
when the raillway workers want 833 pe:
cent bonus he pleads with them his ina
bility to aweede to their demands on ac
count of paucity of funds Naturally the
workers 1n the abeence of incentives aiy
compelled to resoit to unfarr means m
order to make their both ends meet

From 19692 to 1973 September 1t 1s 1e-
ported by the Railwav Ministry that Rs
797 crores worth of goods have esther
been stolen or pilfered n trapsit But,
during this period only Rs 7897 lakhs
worth of goods have been recovered This
is not even 10 per cent of the goods stolen
But please see the amount spent on the
Railway Protection Force every year, whose
duty is to protect the property Every
yoar R¢ 15 crores 1s spent on the Rail-
way Protection Force As has been point-
ed out by the ruling party member, Shn
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Bhagwat Jha Azad, the R.P.F, can be call-
ed the Raiway Piferage Force.

Besides this, S70 murders and 2347 rob-
beries and dacoities have boen commutted
during the five years under reference From
what I have enumerated, 1t 13 obvious that
the Ralway Mimstry bas faded to take
effective safety measures both for protect-
ing the lives and property of passengers
and also for protecting the goods sent
through the Railways

There are lakhs of unmanned railway
crossings m our country, which are the
breeding places of accidents Recently 10
Moradabad in UP there was a senous
rail accident resulting in the death of 41
people Near Trivandrum a train collided
with a bus 1n which 7 people died and 20
people got severe njuries Agamm
Tiruverambur near Tiruchirappallt  there
was a colision between o bus and o poods
train 1n which two people lost then lwes
and 12 others were severely mmjuted [
regret to point out that the Railway Minis-
try has not givern serious thought to the
question of lakhs of unmanned raiwy
crossings m our country [ request the
hon Mimnster of Railways that he should
do something expediticusly to give protec
tion to mullions of human lves,

In the meeting of the Congress Parlia
mentary Party held a few days back, the
members belonging to the tuling party um
equivocally demanded the ubolition of the
Railway Board Many members of the
ruling party were highly cntical of th.
functioning of the Railway Board 1 would
not hke to reiterate here what the ruling
party members stated clsewhere I would
bhe to point out that the World Bank and
also the International Development Orgam
sation have stressed thc urgeat need for
reorganising the Raillway Board Unless
the powers of the Railway Board are de
centralsed and the General Managers of
the Zonal Railways are equpped with mor*
powers, the Rulways' Five Year Plan
with an outlay of Rs, 2500 crores will not
be posmble of successful implementation
The Railway Board has asked for a loan
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of Rs. 300 crores to meet its foreign ex-
change requirement. The Woaild  Bank
Team which visited India i June 1973
poiuted out categorically that the Railway
Board set up in 1902 must be reorganised
and overhauled thoroughly and then only
the Ruailway's Five Year Plan will meet
with success . Even recently the World
Board and the Inteipational Development
Organisation have written a Liter to the
Railway Board stressing the need for re-
organisation,

Sir, the hon Minister of Raillway, may
brush aside the criticisms of his own party
members against the Railway Board and
also the criticisms of the Opposition mem-
bers 1 am sure it will be difficult for
hun to do that with the World Bank and
the International Development Qrganisa-
tion from whom he is seehing loans in
foreign exchange

I request that immediate steps must be
taken for decentralising the powers of the
Railway Board and that the Zonal Rail-
way Managers should be given more po-
wers.  Secondly, Sir, I request him that he
must formulate schemes for converting
into broadgauge 60 per cent metregauge
track on the Southern Railway in the in-
terest of industrial development of Southern
States. I would also request him that he
should sanction the 13 kilometre railway
lime to Salem Steel Plant which is the
dicam-chuild of the people of Tamul Nadu
Similarly, the new line between Karur and
Dindigul must also be sanctioned in 1974-
75 Sir, I have no hesitation in saying
that unless the Railway Minister imple-
ments a few schemes which I have pointed
out, the people of Southern States, more
particularly the people of Tamil Nadu
will get the impression that the present
Railway Minister is interested in the deve-
lopm.ent of northern States only and the
Tequirements of the Southern Railway are
being neglected by him.

With these words, I conclude.

SHRI K. RAMAKRISHNA REDDY
(Nalgonda): Mr. Deputy-Speaker, Sir,
T rise to support the Railway Budget for
1974-73 which has been presented by the
hon, Railway Minister on the 27th Feb-
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ruary.

At the outset, while welcoming the
Budget, I would like to convey my hearty
thanks to the hon. Railway Mmster, Shri
L. N. Mushra, for including in the Budget
proposals, the new BG railway line fiom
Bibinagar to Nadikude and the coniersion
of Macherla-Guntur line from metregauge
to broadgauge. Even after more than two
decades since the date of Independence,
this 1s the only line, in the whole of
Andhra Pradesh, to start passing through
the backward areas of Nalgonda district.
The piesent Raulway Mimuster 18 a  geper-
ouis person, but he 18 so muserly to ullow
us a small amount for this project in the
current vear's Budget

14.49 hrs.

[Surs DiNesH CHANDRA Gowsami in “he
Chau )

Su when the Nizam Railway was meig-
ed with the Indian Raillwavs there vus a
surplus of Rs 6 crores. Earher, an assur-
ance was given that this amount will be
spent for the new ralway line m the
erstwhile Hyderabad State Bibinagar comes
under Nalgonda distnict, which is part of
the erstwhile Hyderabad State. If not more,
at least, he could have provided this sur-
plus amount which the Indian Raitways
got from the “izam's Ratlwavs, for the
opening of the new rar'way line from Bibt-
nagar to Nadihude 1 would request the
Railway Minister to come forwaid before
the Parhament, for seehing 1its approval.
to include this Rs 6 ¢rores through suple-
munt demands | oam swe he will concede
to mv iequest and do the needful 1 this
teaad

The railway hne will be crossing the
Krishna River near Vadepalh. Naturally,
a raiway bndge will be constructed, This
bridge if 1t 15 constiucted as 2 10ad-cam-
1a1l budge. the public of the area wil be
benefitted to a large extent By thi. 506
of the expenses will be burne by the
Railways and 509% by the Andhra Pradesh
State Government. I am swme that the
State Government of Andhra Pradesh will
not hesitate to give the shate of S0 per
cent for this highway bridge, which » a
dire nccessity of the area. By constructing
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this railway-cum-road bridge, hundereds of
miles would be minimised for proceeding
to Guntur, Tirupathi, Madras etc.

Sir, as you aware, Andhra Pradesh is
also one of the States in the Indian Union,
having its headquarters at “Hyderabad.
Hyderabad and Secunderabad are twin cities
and Secunderabad is the headquarters of the
South Central Railway. But when compared
to other States, it has not been given so
much importance as the other States. Even
in South India Madras is given the top-
most priority. From Delhi to Madras theie
are three express trains, namely, the Grand
Trunk Express, the Janatha Express and
the Jayanti Janatha Express, But for
Hyderabad and Secunderabad of Andhra
Pradesh only the Dakshin Express runs.
Even that is not an exclusive train to
Hyderabad ; it is only a Link Express. In
this train the coaches to Madras are also
attached. Attaching and detaching of
coaches to and from Madras will be
carried out at Kazipet. If we take the Link
Express as a common express for both
Hyderabad and Madras, then, in that case.
there is no exclusive express for Hydera-
bad, in spite of the fact that Secunderabad
is the headquarters of South Central
Railways and Hydcrabad 1 the capital of
Andhra Pradesh.

Rajdhani Fxpresses have been introduced
from New Dethi to Calcutta and Bombay.
I would say that during the Fifth Plan
period there should be Rajdhani Express
from New Delhi to every State head-
quarters. I am not sure that within a short
span of time our State will get a Rajdhani
Express. Therefore, for the present, an
express which is faster than Dakshin Ex-
press should be introduced from Delhi to
Hyderabad and vice versa. Sleeping in the
train for two days is reafly a troublesome
affair, The train from Delhi to Hyderabad
should start at any time after 4 pam and
should reach Hyderabad or Secunderabad
by 10 p.am. the next dey and vice versa
for the train starting from Hyderabad or
Secunderabad, This fast-running express
nsed hot stop at those stations where the
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the Dakshin Express -takes
reach Hyderabad, which can be reduced
least by 8 to 10 hours. As this is a prob-
lem which needs Immediate attention, I
hope the hon Minister will issue the time-
table according to the time mentioned by
the Railway Board itself. As the South
Central, Central and Northern zones are in-
cluded in this line, necessary directives
may be issued to all the zones for revising
their time-tables accordingly.

The charges for the nir-conditioned classes
are being doubled. So, the Members of
Parliament and their families may be
allowed to travel in air-conditioned elass
without paying any further charges.

Special attention must be paid to pro
viding sleepers. The passengers who travel
from 9 pm to 6 a.m. should automatcally
be provided sleepers. Under the existing
procedure a passenger has first to purchase
the ticket for a seat and then pay a su-
charge for getting a slecper. Instead of
this procedure, the night passengers should
get the sleepers automatically.

It is a matter for regret that in the
whole of the South Central Railway onl.
the Dakshin Express runs by diesel Almost
all the other passenger trains are run by
steam. If we compare dieselisation with
electrification, we will find that electri
ficaion is more economical. So. electn
fication should be given priority and almost
all express trains should be converted into
electric trains.

To cater to the needs of the public of
the twin cities of Hyderabad and Secun-
derabad, the circuit broad-gauge line be
provided from Nanpally to Falakhana to
Secunderabad to Nanpally. It should be
8 broad-gaugs line. By this the road traflic
could be minimised to & large extent.

Then, 2 survey has been meade with re-
gard to Secundrabad-—Wardha line pass-
ing throngh Karimnsgar distict. It will
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cover Ramagundam industrial area which

is nearby, This should be attended to as

soon a8 possible and sanctioned.

Active measures should be taken for in-
troducing Railway Public Service Com-
mission for every zome. Several times, the
hon, Minister has said from the last budget
session that for every zone, there should
be a Raflway Commission. But that has
not been materinlised They always say,
it is comung and [ do not know when it
will come. At present, we are having a
Railway Commission at Madras The pco-
ple from Andhra Pradesh, Kerala and
Karnataha have to go there. You can
realise how difficult it 15 for the people to
g0 to Madias for getting jobs and all that,
even for the post of cleth and peon The
promise made by the hon Minister shonld
be implementcd immediately. I hope, the
Deputy Mumster, Shn  Qureshi, who 1
present here will take note of it for taking
carlv action

As regards catering, even though cater-
ng facilities are being improved, they should
be improved further and take necessary
action in this regard

1 have ventilated my views as mentioned
above with regard to certain matters which
1 hope will be taken note of. I am sure,
whatever suggestions 1 have given will be
taken into consideration by the Railway
administration. With these words, 1 sup-
port the Railway Budget.

wore el Fop @t (i)
Sv dx wmw, ATF WA AW Oy
Twgw drad oW § whe & g
AT WY | WU GO GWTE R e
N s gufe § e gt o T ot e
o R e gy B e A wwh
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Afew Bfar § fore o drdy fir wr
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Gt e M
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“This is directly attribatable to the
dislocution caused on account of

Railway troubles. This was the
main factor.”
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SHRI B. K. DASCHOWDHURY
(Cooch-Behar) I rise to suppoit
the Railway Budget presented by the hon.
Railway Minister. While supporting the
Budget I feel it is my duty to refer to
some of the points for the serious con-
gideration of the hon. Minister. We have
not seen anything new, neither dynanmusm
nor any new direction given to Increase
railway finances. This seems to be nothing
more than a ritnal, to present the Budget,
to get the sanction of the House. What we
expected was that in each and every yeur,
in view of the challenging needs, in view

mgw? three things are present in the hon.
Ministers speech. Only one thing that [
have noticed is this. He bas made a very
serious sttempt to increase the railway fi-
nance by increasing the railway freight and
fares which has been a traditional way for
decades and decades togsther. Even
what we have noticed is this, There is an
uncovered grp of Rs. 52 crores.

E
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regard to the fact thet there are ceriala
compelling beyond which
he camnot go, beoause of price rhe and
others, T mould just request the Minister
to clarify the position. 1Is it realy his
serious thinking that this Raitway Budget
wotild leave & gap, & deficit to the extent
of Ra. 52 crores only ? At the time when
he presents the budget next year, will he
pot say that this has gone up to the extent
of Rs. 150 or Rs. 152 crores?

Sir, it has been estimated that 217 mil-
lion tonnes of goods traffic will be carried
This is the projection. Sir, I have one
figure here with me. At what rates the
freights are being charged? Before |
cla:ifymypointlatmogive you the
picture. In the year 1960-61 the total
tonnage originating in million tonnes 1
156.2. The earning was 280.5 crores. in
1972-73 the figure was 201.3 million tonnes
and earnings from goods carried excluding
wharfage and demurrage was 695.9 crores
I bave all the years' figures but I am
placing these two figures only for clear
pnderstanding. Now if one goes on making
charged one would fiad that for one million
charged one would find that for one milhon
tonnes carried, this brought to the Railwais
Rs. 1.4 crores in 1960-61. In 1972-13
1 miltion tonpes brought to the
an amoont to the extent
of Rs 3.5 crores. And according to
this year's budget it will be more than
Rs. 4 crores for a million tonne of goods
carried.
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oothing Iess than Rs, 50 crores, Adding to
that Re. 52 crores, the deficit gap will go
up to Rs. 102 crores. Will the Railway
Minister serionsly consider what wift be
the impact of the price rise with the rail-
way freights and fares that have been
raised from point to pomt and even from
transaction to transaction? But, certain
concessions have been given under compel-
ling circumstances because the railways
have not been on an even keel.

Considering what has been done all
these years, the impact will be felt further
with the increase in price rise. And will
it be possible for the Railway Minister to
resist the demand from the employees for
more D.A. if the price index rises higher
and higher ? It cannot be Last year, the
Sovernment of India increased the D.A.
for its employees on three occasions. But,
the railway have declared the increase in
D. A. two times and mentioned that an-
other D.A. will be given in the coming
year, that is, in the year 1974-75. For the
current year, there will be three increases
m D A.—if not thiee, at least thre may
be two instalments of D.A. and if not two,
at least, there may be one instalment of
D.A. What will be the impact of the deficit
because of this extra D.A.? Has any pro-
vision been made in this regard by the
Railway Minister ? T do not think that he
has made any provision. Adding to that,
what will be the deficit in the coming year?
At the end of this year you will find-~1
want the Railway Minister to seriously
consider this— that the deficit will be no-
thing less than Rs. 150 crores. If it is
possible to reduce this deficit by the dyna-
mic spirit of the Minister, by the efficiency
of the Railway Administvation and by im-
proving the Railway fonctioning in so0 many
other ways, it is well and good. You have
already said that during the question hour.
1 have every doubt about it and 1 have
0o reservation about that,

So, what 1 would suggest is that the
:irx:&yubhrymuuwmnmm-

setionsly on improving the finances
of the raltways. What are the weys for

improving the finances ? Why have the rail-
way finances not been improved? with
the introduction of modern technology and
science in all fields and in all branches
you still find that there is a tendency for
making further improvements. Probably,
in the Railway Administration, we do not
find any semblance of this modern tech-
nology or science. The Railways have got
a department known as R.DS.O. (Re-
search, Designs, Standards Organisation).
What 15 the contribution made by this
Organisation ? Has it made any serious
impact on the railways? From the books
supplied to the Members, we find that
R.D.S.O. have invented new design for
wagons and a machine to measure the
strength, the durability and specialisation
of the railway tracks. Nothing more than
this. Does this Department stand only for
this ? We have not seen that anything else
has been done by this department. They
have given a list and we find from it that
they have given consultancy services to the
defence organisations and also to some
foreign countries. No doubt this is a healthy
sign 1 do not want to degrade this organi-
sation at all. But, what I would emphasize
here is that the activities and achievements
of the RD.S.O. have not been upto the
mark.

Therefore, RDSO should be re-orien-
ted and modernmi<~d with scientific bram
and talent which can really give a new
thought to the Railway administration. Some
yearn before Imentioned on the Floor of
this House that a young engineer has inven-
ted a machinc known as micro-minimum
radar, an electronic device, by the appli-
cation of which it could be possible to avoid
train collusions and thereby improve the
working of the railway administration. Un-
fortunately, this particular young engincer's
invention has not been given a fair deal or
a fair trial. What is the wrong there? 1
would appeal to you, for the sake of the
country and for improving the railway
administration and its finunces, to go
through this matter seriously. If you really
find these inventions are not proper and
your engineers and scientists who are work-
ing in the RD.S.O. might improve upon
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them, 1 do not mind, But what T do mind
is the deliberate and caleulated attempt to
dissuade much young engineers or other
persons who come forward with new sug-
gestions of efficiency for the railway
wdministration. This has to be seriously
thought of.

We have also to look into the question
of movement of wagons. The figures that
{ have show clearly year by year this
movement of wagons and carrying of goods
by railway wagons is deteriorating and
deteriorating. If anyone cares to calculate
the figure, the number of railway wagons
the railway had in the yea 1960-61 was
3,07.900 and the total amount of goods
carried was 5562 million tonnes. In
the vear 1972.73 the numbe: of wagons
was 3.84,283 and the total amount of goods
carricd was 20{ 3 million tonnes. So, year
by year it is going down and down. There
may be certiin other factors also, I do
not deny that. But whateve: the wagon
movement the Railways uppomted one ex-
pert committee, R B, 1all Fnqury Com-
mittee, and this commuttee  has clearly
stated that mosement of wagons fiom rail-
ways' point to point and Division to Divi-
sion is senowsly at fault and certain
measures are to be taken. Wil the hon
Minister consider to implement some of the
suggestions made therein  for improving
the working of these dislocated, derailed
and dis-connected wagons ? Are vou trying
serionsly ?

You have sixty Divisions mn the railways.
How many wagons pe: duay are marked
waste-out level, disconnccted, derailed or
somewhere else detained otherwise ?

On an average, it was found that daily
in each divisional headquarters 200-300
wagons are disconnected, If you culculate
the fisure for the 60 divisional headquar.
ters, it .l coae to 12,000 to 15000 or
18,000 or it might even be 20,000, That
is, about 15,000 to 20,000 wagons are not
moving ddily. What are we Josing daily
on this account? We are losing daily
Rs. 30 lakhs. This is for not moving
wagom properly. Would you not seriously
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consider this pomnt to improve upon the
railway finanges ?

For proper wagon movement, one Mr.
Chowdhwy hus invented a certaid
machine, a new device, 1 would urge upon
the Railway Ministry to try that, 1o have
a trial. « model trial, m the Railway Board
itself. Do not depend upon the railway
officials because they aic alrcady threaten-
ing such people: ‘Do not make sich
sugpestions to the Railway Minisuy’, be-
cause in that case their seivices might not
be required any further. These ure the
wuys to improve upon railway finance.

Much has been said aboul the Railway
Protection Force What is the good ol
Keeping this Foice” 1 would only quote
one linc from the report of the R B Lall
Inquiry Committee, page 111, chapte
‘Railway Protection Force'. This s what
the Committee obseries on this *

“The various memoranda sent by the
public have voiced great concern at the
woithing of the Railwav Protection Foic

Some have gone so far "as to describ-
the RPF as ‘Rakshak as Bhakshak' and
the RPF as ‘Railway Pilferage Force'"

THI DIPUTY MINISTER IN THF
MINISTRY OF RAII WAYS (SHII
MOHD StHAM QURFSHI): Whit
Bhakshah ?

SHRI B. K. DASCHOWDHURY - You
will find it on page 111 of the Commuttet s
Report. It has also said that it is the Ral-
way Pilferage Force. Would you hindh
control these things ®

MR. CHAIRMAN : 1 have given vou
mwore time than you were entitled to.

SHRI B. K. DASCHOWDHURY : Thank
you very much. I shall be finishing.

Lastly, as the Chalrman wants me (0
conclude, 1 would urge upon the Railway
Minister to spell out what is their policy 11
regard to extension of gow railway lines
in backward areas. Iu view of the speech
made by the Railway Minister. last yea
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1 presented a case before the Railway
Minister., Shri Mishra is not here. But
hon. Deputy Minister might make a
particular note of this newline in a very
backward constituency which is otherwise a
potential area for the movement of goods
and passengers. They have said they have
made a proper estimate and it may be a
line about 80-85 Kmas. long.

PROF. MADHU DANDAVATE (Raja-
pur) : Are you referring to the West coast
railway line 7

SHRI B. K. DASCHOWDHURY : My
hon. friend is very much anxious about the
West coast railway line. 1 do feel that a
1ailway line should be constructed by the
Railway Ministry on the West coast. But
1 am referring to one line from New
Muinaguri to Sitaion the NF Railway,

SHRI MOHD. SHAFI QURFSHI : You
do not want the West coast railway line ?

SHR1 B. K. DASCHOWDHURY : 1
do want it. But I am referring to ths
particular line for the development of a
backward area. So far as the development
of backward areas is concerned. so far as
I know the West coast mday not be as tack
ward an area as the one to which I am
ieferring  for the construction of 2 new
ruiiway hne. 1 would urge upoen the Rail-
wav Minister to consider 1t in view of the
speech made by the hon. Minister last
year that the bachward regions shouid be
given a «ertain fillip so that these areas
might come up with this kind of develop-
ment. Unless railway lines aie constructed
n these areas even at a discount to the
Ralways, I do not think there is any
chunce of development of these areas. 1
bope the hon. Minister will consider this.
¥ hope he will also consider the other sug-
gestions made about how to improve the
railway finances.

SHRI SAMAR MUKHERJEE (How-
rab) 1 T am totally opposed to the Rudget
which has been preseoted bere. I  will
confine my speech mainly to one subject,
industrial relations. But before I go to
that. I wonld like a clarification from the
Deputy Railway Minister regarding a news
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which has appeared in the mnewspapers
that again you are thinking of sestarting
the Light railways whereas you had given
a categorical assurance...

SHRT MOHD. SHAFI QURESHI:
Howrah-Amta ?

SHRI SAMAR MUKHERIEE :
rah-Amta. The news has appeared,

Regarding Howrah-Amta also, you said
categorically that that line would be con-
verted into broad gauge and already a re-
port was being prepared. But again the
news has come that the old light railway
will be re-started. 1 want you to enlighten
us as to what the correct position is.

How-

Coming to the question of industiial re-
lations, you know that already the guards
are observing the work-to-rule movement,
Before that, some trains in the NF Railway
have already been cancelled. 1 have
brought several telegrams which T want to
mention here. Yesterday, I got a telegtam
which says:

“HARMOHAN DAS CONVENER
UNITED COMMITTEEF OF RAIL-
WAYMFN PABITRA MAJUMDAR
AT  CHATTFRIFF  MALIGAON
NIRMAL GOSWAMI GUARD
BADARPUR ALL UCR LEADERS

BARDALAL BASUMATAR! LOCO-
MEN GAUHATI ARRESTED
MISA-".

That is, the Maintenance of Internal Se-
curity Act—"INTERVENE RELEASE.”

I have sent a copy of this telegram to the
Railway Minister. Two days before, I got
another telegram which reads:

“HARAMOHAN DAS CONVENER
UCR NF RAILWAY HAS BEEN
ARRESTED ON 4-3-74 ALONG WITH
34 LOCOMEN. 600 LOCOMEN HAVE
BEEN PUT UNDER SUSPENSION
RESENTMENT PREVAILING..."

I got another telegram which reads :

*DIVISIONAL SUPERINTENDENT
ALIPURDUAR JUNCTION PROVO-
CATES PEACEFUL EMPLOYEES BY
ILLEGALLY TRANSFERRING R C
DE STATION CLERK VIOLATING
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MEDICAL MANUAL IMMEDIATE
INTERVENTION SOLICITED.”

Yot another telegram which 1 got says
a3 follows :

“NIRMAL GOSWAMI CONVENER
RAILWAY COORDINATION COM-
MITTEE ARREST ON FOURTH
MARCH MIDNIGHT FROM KARIM.
GANJ RUNNING ROOM."

Another telegram says :

“14  RAILWAYMEN  ARRESTED
GAUHATI STOP HARAMOHANDAS
CONVENER UNITED COMMITTFE
OF RAILWAYMEN REAPRESTED
AFTER RELFASE ON BAIL..."

He was arrested for a second time. He
was released on bail but again re-arrested
Even the non-loco-runmng staff are arrested
and re-arrested to suppress the movement

Now, the question is, why the ramiiway
authorities are adopting this method More
than 600 people have been suspended.
According to the previous tclegrams, a copy
of which I have sent to the Railway Minis-
ter, more than 100 men have been urres-
ted, and arrests are going on under the
Maintenance of Internal Security Act. What
sre their faults ? Their faulis arc that they
wanted to execute 10-hours dutv. You
know in the struggle of last August, this
was one of the main demands of the loco.
men. They were 10 work for 12 hours to
20 hours at a stretch and that these hours
should be reduced For a long time they
were demanding that the hours should be
reduced to 10. So, ultimately, after a long
struggle, there was an agreement in August
last that the 10 hours duty should be exe-
cuted. In that agreement it was categori-
cally ‘stated that within six weeks the mode
and method will be finalised The
agreement says that “the duty hours
would be redoced to 10 hours at a stretch
and the mode and manner of reduction
would be finalised within six weeks by the
Grievances Committee.” After that agree-
ment, the strike was cafled off, but the
terms were not executed. After that, an-
other round of strikes was forced upon the
focomen in December. After that, there
was another agreement, 1 have a copy of
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the agreement and Mr. Qureshi is oms of
the signatories to that agreement. I am
reading out that agreement. This agree-
ment has been arrived at on the 30th
Tanuary, 1974. It says :

“The Loco Running Staff Grievances
Committee reviewed the implementation
of 10-hours working in the Indian Rail-
ways in its three day deliberations in
New Delhi,”

That was after the struggle, It says
further :

“A final decision was taken in today’s

, meeting that the implementation of 10
hours wotking for Loco Running Staff on
All India Railways, ie., trains of all des-
criptions excepting Mail and Express,
where implementation has already com
menced, will be started from 15th Feb
ruary 1974, wherever posmble. It was
further decided that the Commiftee will
make an on the spot practical study of a
few Divisions with different working
conditions Every effort will be made and
practical possibilities worked out by both
sides to see whether the three-year periad
for full implementation as announced by
the Government can further be reduced ”

The spirit of the agreement was that both
sides will try to implement it and co-ope
rate with each other. Unfortunately ths
is not liked by the bureaucracy, particularly
the Railway Board. That is why this thing
has started in the NF Railway. Hon, Mem-
bers will remember that in December there
was much debate and bot temper inside the
House. At that time the NF Railway was
completely peaceful and there was no
strike ; there was some understanding with
the Generul Manager of the NF Railwav
that the ten-hour working would be imple-
meated in the NF Railway peacefully. The
General Manager gave an assurance that it
wonld be implemented. When the Locomen
found that the Railway Board was not io-
terested in the implomentation of the agree-
ment, they told the gricvasce committec
long ago that in such an eventuality they
would be forced to Implement the ten-hour
duty on their own.



= Genl, Dis.

1 bayve here a telegram which reads as
follows : “As per agreement with General
Manager NFR with us on 27th January to
implement ten hours duty from fifteenth
February stop one hundred and twenty
running staff suspended or arrested on de-
mand relief on ten hours duty more than
four hundred suspended in NFR stop penal
transfers also stop several trains cancelled
motivated to create public discontent stop
situation grave stop.”

By mysterious methods the General
Manager has backed out and started pro-
ceedings against loco runming staff. That
is why a situation has been created with
largescale arrests, suspensions and penal
transfers. It will not create any healthy
relations between the management and the
railway staff. I warn that the situation will
further deteriorate.

I also want to draw the attention of the
hon. Deputy Minister of Railways to an-
other thing. On 13-2-1974 there was a
meeting of the sub-committee of the grie-
vances commiltee and one of the members
of that committce complained that he re-
ceived notice for that meeting on 16th Feb-
ruary, 1974.

I have seen the postal stamp on the
cover. bearing the date 16-2-73, So, this
has been wilfully done and the letter has
been posted from Delhi onlv on the 13th
The purpose was to sabotage the meeting
of this sub-Committee, Further. no nasses
were issued to them. Even though the
members were asked to attend the meet-
ing, they were not issued passes. I this is
the attitude, how can we say that the Rail-
way Administration is interested in imple-
menting the ten hour duty ?

According to another complaint, which
I have received from one of the Members,
on the 25th of February the locomen led
one deputation to Mr. B. B, Lal, who is
a Member of the Grievances Committee
demanding implementation of the ten hour
duty, At the Grisvances Committee meet.
g, Mr. Lal reported that it will not be
difficutt 1o the ten hour duty
n Howrah Division. But, when the Joco
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men went on deputation to him, hé refused
to talk to them and his reply was ‘I have
not been sent a copy of the agreement which
was arrived at on 20th January, 1974 re-
garding implementation of the tem hour
duty.

1 would also like to draw the attention of
the Railway Minister to unother matter,
You know, there was a big convention con-
vened by the AIRF, and all the category-
wise unions excepting the NFIR attended.
They demanded unanimously that afl long-
standing demands of the rulwoy men, in-
cluding their trade union nights and bdther
demands must be met and onc important
demand was the right to mnegotiate. After
the last December struggle, it was decided
that the Loco Running Staff Association
will be given the right to represent their
cases at all levels. But, in the case of
NF Railway, the Loco Association have not
been given the right to negotiate with the
General Manager for coming to an under-
standing regarding this ten hour duty. This
is a glaring example of the violation of the
agreement. A resolution was passed at the
convention unanimously. 1 think the Gov.
ernment also is in possession of that reso-
lution. The convention has resolved that
all railway men should be treated as in«
dustrial workers with full trade vnion rights
including the night to negotiate It has also
resolved that the worhing hours of all
railway men should not excecd eight hours
per day. The loco men are fighting for ten
hours. There has been a categorical
assurance and there has also been i agree-
ment to this cffect. But the Ruttwvay Ad-
ministration 15 refusing to implement the
agreement. The railway men have deman-
ded eight-howm duty and the nght to nego-
tiate and they have also demandeil that all
victimisation cases should be withdrawn.
These are the demands on the basis of which
this conventions has served a notice on the
Government that unless before the 10th
April all these demands are met, the
railway men are free to go on continuous
strike throughout India after that dute. You
will have to concede their demand for
ten-hour duty. You will have to release
all the railway men who were arrested
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and you will have to take back all
those who were sospended and the order
of peaal transfers should have to be re-
voked, The Government seems to be pur-
sving a policy of repression and of conced-
ing to demands only under compulsion.
This is the policy you are pursuing, There
is still time to learn from past experiences.
You should do something before the situa-
tion worsens further. As per the policy of
the Government. the Railway Admunistra-
tion wants to prepare an army of black-
Jeggers. You want to encourge black-
Joggers und to double the strength of the
Territorial Army, to counter the moves of
railway men These anti-working cluss and
antispeople policies pursued by the Railway
Administration must be changed. Otherwise
the situation will worsen further

SHRT A. K. M ISHAQUE (Basithat):
Mr. Chairman, my colleague, Shri B. K.
Das Chowdhuri, was dealing with what
should be the Government's policy with Te-
gard to the extension of railway lines to
bachward areas. For want of ume, he
could not deal with that subject in the
miautes detail. To my mind, this subject
is & very important one. So, I shall pick up
the thread fiom him,

Till the other day the policy was to see
that there should be commercial viability
for extension of railway lines to any parti-
cular zonc, But there has been a change
in the policy and the Government have
declared the other day that they will look
into not only the commercial viability but
they will run it as a public utility service
and the interests of the backward areas will
also be considered.

We have a zone in West Bengal known
a8 Sunderbans, which literally means beauti-
ful jungles or forests. It is a vast tract
which is a gold mine. I will not be des-
cribing Sunderbans properly, if I were to
call it only fertile it ix a gold mine. The
entive oren can be brought under cultiva-
ton. At prosent we have only one crop
in the entire Sunderbans. There can be
three orops, Then, the ares under culti-
vation can be incrcused and thereby the
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poor people of that area can he made t0
prosper. West Bengal Is a definit State’ and
if we make full use of this aréa for cuiti-
vation, then the defickk of the State cair be
met to some extent.

Then, there is tremendous scope for deve-
loping poultry +n that area. Only becuuse
of lack of commanication from this beauti-
ful area to Calcutia or other commercial
centres, nothing can be grown there. Now
the entire area has only one crop and no
poultry is developed.  Further, there is
tremcndous  scope for growing cotton
that vast aiea That cultivation cunnot be
taken up now because therc s no com-
munication system and so the products can-
not be marketed. The resuft is that though
this 14 a gold minc with tremendous posst-
bility, it is being totally neglected.

In this connection, I would make an
appeal to the Raitway Minister to consider
the proposal sent to the Railway Minmtiv
by the Sunderban Development Board
which 19 a statutory Board, for the exten
sion of four railway lines into the Sundc

ban areas. They are the extemsion of the
Lakshimkantapur-Kakadwip  linc, the
Hamahad-Pratapadityanagar  line,  the

Cunning-Herobhanga line and the Champa
kali-Dhamakhali kne. These four lines will
come to about 60 miles in length. If thewe
projects are undertaken, if these extenvons
ate made, the entire area will improve and
the deficit that we arc suffering from n
West Bengal can be met to some eatent

1 represent a backward constituency. !
have only one railway line i my const-
tuency from Hbaspabad to Barnsat, whih
is only 14 km from Sealdah. Hasnabad
is another 30 to 35 km from Sealdwh. Yct.
the people of my comstituency have to pet
dowa at Hanabad and then take a new
train for going ta Sealdah. I have bece
persistently making a request that therc
should be direct communisation between
Hasnabad and Sealdah. I am making that
appeal to the Railway Minister even now
Let him have some comsideration for the
puor people of my constituency, It will nol
cost him vory much, Since the ruilways have
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beent one excuse or other, 1 am mak-
ing an appeal to him to over-ride their
objections and give us this Jine now

I also made a proposal for setting up a
new station at Jaffaurpur. The Minister
assured me that he would sympathetically
consider the proposal I am making again
a personal appeal to him to see to it that
the station 18 set up I know the ifficulties
that the people of the area are ficing by
not having a station there

Refore T go to Railway finance T will
take only a minute to refer to a tery im-
portant matter The Martin Railways have
heen wound up There was a promise grven
by the then Ralway Minister Mr Nandaj,
that all of the employees will be abworbed
and, since they were working i and arotund
¢ alcutta, thev will be absotbed n  the
i antern Ratlway or i the South i astern
Raflway so that they are not displaced
Now they have been absoibed but they
have not been absorbed m the Lustern
R.lway or in the South }astern Rairlway
Some of them huve been absorbed in the
Western Raflway and some of them m the
Southern Ratlway  The pionuse made b
the then Railway Minister in this aurust
Mouse has not been impicmented by the
Rulay Board The matter cannot be more
regrettable than this that the promice made
bv the hon. Railwav Mimister 1n the aneugt
House 1 not implemented by the Railwav
Board. So, I appeal 10 the hon Railw i
Minister fo see from the procecdings of
this House if this promne was enen and
if this promwe was made, | would request
him to implement this promise and to ab
sorb all those unfortunate employees in the
astern Railway or in the South Fastern
Ratway., Otherwise, our peace will be
disturbed by that.

This year, we have been presented with
4 deficit budget of Rs. 99.75 crores, We
have adopted the traditional methods of
meeting this gap by increasing the fares
ond freights. May be, that wus the last
fesort, But I want to make some sugges-
tions to the hon, Minister to meet ths gap
"‘“'W hive 10 face this year. | am just
mahing an enquiry irom the Railway
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Board ; Are we making full utilisation of
the wagons that we have ? If we are not
making full utdisation of the wagons that
we have, let us calculate how much we
would have derived from full utilisation of
the wagons I am not going into the
details as T do not have much time at
my disposal T am just making an enquiry.
1et them make an enquuy,

Then, there 15 the question of pilferage
so widely known in the country. Té plug
the pilferage, we have sct up the Railway
Protection Force. As my hon. friend Mr.
Das Chowdhury, was saying, it has assu-
med a different name Oanly two years ago,
our cost on the mantenance of the Rail-
way Protection lorcc was about Rs 9
crores and at that tme, we had to pay
Rs 23 crores a5 compensation for property
lost in tranmt  Aficr 2 years, the cost of
maintenance of th. Rudway Protection
Force has gone upto Rs, 13 crores, that
15, the cost has gone up by Rs. 4 crores.
What 15 the cost of compensation that we
are paying now ' At the moment, the
demnuirage that we are paying 18 Rs. 36
crores  So, I put a quistion to the Rail-
way Board as to what benefit we have
derned by spending more money on the
Raiway Protection Fore  Simple logic
stiggests that, while we pend more mobey
on protection force to plug pilferages, the
pilferages should huave been plugged, but,
on the other hand, what we are seeing 18
that the compensation tor pilferages is in-
creasing exery year 1 would make an
earnest appedl to the Minsster to leok into
this question and devise suitable methods
%0 that we can utlise the resources that
we have at our dispx sal in the best possible
manner.

In the presnt Budget there is a pro-
posal 1o crcase the cost of platform ticket
from 25 puse to 50 panc  This has given
nse to big joke To purchase a platform.
tichet one has to pay S0 pawse. But if
one purchases a travelling ticket, he has to
pay onlv 30 pane The joke is that T will
purchase a travelling tehet for 30 paise,
enter the platform, sco my relatives off,
then come out of the platform, retura the
tichet and get back the momey. This is
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& penny-wise-pound.foolish policy. I re-
quest the hon. Minister to look into this
joke also and do something about it, if
posible.

1 thank the Railway Minister for pre-
senting this Budget and 1 appeal to him
to consider the suggestions that I have
made,

SHRI ANNASAHEB GOTKHINDE
(Sangli) : Mr. Chairman, Sir I congratu-
late the Railway Minister for presenting
this Budget under difficult circumstances,
We are told that the Railways will continue
t play a predominant role in Indis's trans-
port economy. But the rider that sets off
this conjecture is thut the provision for
pew lines in the Fifth Plan period » to
the tune of only Rs, 100 crores The
Railway Minister raised new hopes in the
minds of the people representing backward
areas when he picsented his last years
budget and invented a new theory regard-
‘ing deliberate devclopmental  expendhture
which is elaborately mentioned on page 17
of his last year's budget specch. The sume
thing bas been continued in this years
budget also; I am quoting fiom page 16
of this year's budget :

“Experience has shown that generation
of traffic for such arcas follows the
development of transpoit infra-struc-
ture facilities.”

Then he gives a number of pioposals that
be has introduced. 1 would appeal to him
to compare the new hines that he pioposed
in the Jast year's budget with what he has
mentioned this yesr. 1 would dinw hw
attention to pars 42 of his last  yeur's
speech where he says :

“Ta addition there ure certain impor-
tant works of new lines and conver.
sions presently under  examjnation
and active consideration of the Go-
vernment, amd some of these works
are ...

Then be gives a list of seven items.
bis

In
speech this year, st page 12, be says :
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“In furthorance of this approach, it i
now proposed 1o take up comstruction
of the following mew lincs nud gauge
conversion projects in 1974-75."

But, unfortunately, as regards the conver-
sion which was ‘under active comsideration’
in his last year's speech, conversion of
Miraj-Latur line from narrow gauge to
broad gauge, no reference has been made
to taking up of this particular work this
year. Last year we were told that other
worhs had been undertaken but this parti-
cular work would be taken up as a drought-
relief work along with othets and 1 was
told 1n December last that the yaffic-cum-
enginecring  survey of the line had just
been sturted.  What has happened to that ?
I would like to hknow whether this line iy
going to be taken up ultimately or not. I
want to mahe a teference to this particular
linc mentioned in page 13 where some new
lincs have heen mentioned und this parti-
cular line iy simply mentioned as Miraj-
Latur line. Whether it is 2 new ling o1
whether it is o gauge conversion—nothing
hos been mentioned. The portion that
cuuses worry is the last proviso, The pro
vivo says @

‘1 would like to tuhe up the constiw
tion of these hnes during the Kith
Plun, but this would depemn! upon the
availabiity of resources. The present
allocation during the Fifth Plan for
construction of new railway lines 1
not sufficient for this purpose.”

Ultimately it comes 1o that. With all the
hopes created last year it is not posble
for the Railway Ministry to take uo thn
conveision work during the whole of the
Fifth Plan period. He has given a list of
the additional lines—12 in number-—mer
tioned on puge 13, By this, T auk, i the
Railway Ministry not creating vague hopes
in the minds of the people residing in
thos¢ backward areas ?

16 hrs.

1 refer to this Mirei-Latur lpe, It pusscs
through three of the most backward arest
In the districts of Mabarashira—Sanglh
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Sholepiir and Osmanabad, Unfortunately,
these are the three most normally affected
drought-prone arecas of Maharashtra. If
this deliberate development expenditure
theory is not going to be of any help
to this particular line which was committed
in the Jast year's Budget speech and there
1s no hope or indication whether that will
be taken ‘up definitely during this
year Or in the subsequent Plan, how
can one escape saying that the list
given in page 13 of 12 new lines
simply creates vague hopes in the minds
of the people residing in buckward areas.
1 ask the Railway Ministry whether the
delay in the implementation of these pro-
jects will not entail cost escalation. Again
1 would appeal to him to take up this
conversion work immediately.

Next, I would refer to onc more aspect

of his speech. It has been started that the im-

pact of the Third Pay Commussion’s recom-
mendations would be to the tune of more
than Rs. 100 crores for a full year I am
stressing this particular aspect of the Rul-
way Budget because with regard to the
nmenities that would be provided to the
travelling public, it has been stated that
Rs. 4 crores per yeur were spent during
the Fourth Plan period and the same tenor
would be continued n the [I.fth Plan,
Though the freight rates on foodgrains
have not been incrensed for which I must
thank him, the incjease in the freight rates,
passenger fares and muscellanequs charges
will bring a total additional revenue to the
Railways to the tune of Rs 136 ciores.
Onc wonders whether these higher rntes
mean mevely the transfer of cash out of
the passengers' pocket to that of the rail-
way employees only because they are going
to be paid to the tune of morc than
Rs. 100 crores per year. Comparing these
figures with the figures that are provided
for amenities to passengers, I think more
should be done for giving sufficient ameni-
ties to the travelling public.

And now, Sir, I would come to a fow
Wgsystim. T would request the Railway
Minister fhit the proposed increase of §
Pise upto a distance of 25 k'ms be Lindly
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withdrawn. There is a proposal which he
has made for the increase in the cost of
the platform tickets from 25 paise to 50
paise and he has said in his speech that
it would prevent the flocking of visitors
in the Railway Platforms, What I would
request the hon. Minister is this, This
piovosed increase should be restricted to
only very important railway stations where
the floching of wisitors 1s intended to be
curbed There are very many small sta-
tions on the Indian Railways where the
visitors do not flock and it is not necessary
to increase the Platform Tickets on those
stations.

There is the booklet, Indian Railway—
Central Facts and Major Problems, Feb-
1uary, 1974 in which 1t s stated at page 45
as follows. This is regarding the new pro-
duction units for the wheel and axle plant.
It says :

“For the Wheel and .Axle Plant two
agreements were envisaged, one with
USA firm for the manufacture of cast
wheels and the other with Czechoslo-
vakia firm for Axles These are in the
process of finalisation *

My suggestion is that there is a junction
named Mira) in my constituency and all
the three gauges are there, the broad gauge,
the metre gauge and the natrow gauge.
There 15 sufficient land, ample water, re-
quisite clectricity, transport infra-structure
and cheap labow The mumcipal authori-
ties and the State Government would be
too willing to render the nmecessary help in
the matter. [ would request the hon.
Minister that at least one of these units
should be located at Miraj and necessary
survey should be conducted in that res-
pect.

Now 1 want to say abeut the inclusion
of Sholapur divinion in the Central zone.
A committee was set up in this regard and
I hope that the Committee would accede
to this demand, and necessary steps would
be taken in the matter.

My last point is this. You would re-
member that the world famous Ravi
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, phne in’ the "continent .of Eorope which
is equivalént to one passenger ticket. T am

here championing the particular Cause ré. -

glirding ' the people ‘who reside- at  Miraj
“in my constituency. This place is a fa-
~'moud place for ‘manvfacturing various
Stringed ‘musical instruments  like
You would be surprised to know that the
price of manufacture of onc sitar comes
to Rs, 120 to Rs. 125; the price at which
Jt is to be sold 1o Bombay merchants
comes to Rs. 135 to Rs. 140. The cost of
trangport of one single sitar comes to
Rs. 12 per sitar from Miraj to Bombay,
It is a small-scale industry and very many
people are engaged in .this industry.
‘The people have been clamouring for
the last so many years that this
particular instrument should be charged
on its actual weight and not on
the other category in which it is charged
‘now. It is a question of their life and
death. 1 would request the hon. Railway
Minister 10 Jook into the matter personally.
He has promised to rclieve the distress
of these small-scale manufacturers. 1 hope
he will look into this personally and that
he will do the needful in the matter.
‘Thank you.

. o we @o Www (wramwrz) : awy
1T, TN wAX A A A W F Ay
g o s fs gara forer v
. ueq wAw ¥ § oy Wt gx woowrR Ank
¥ ward firt & ot fe 8 wOF T W
qelitz ot o fear mar § A T K
Wik o wgh A umer &1 AWy IW
A v oA &) wmty e &, IE
wgt fx afms ez A dvRw i e
e A o R ek e s
-.-mmﬁ«ﬁwmm fafrizr &
Cgeh o Wl e b o e s
g &y o o ez friowy WY e
mmnwmng Wi

,-‘;Z'ZLM ARCH e N
- rfly: M{t w'nm LLE d\'m

sitar, A

W g R g e @ R @

i-mmwm:mwmm‘

iﬂiﬁnk'&mﬂwﬁmmt
fis A2 dor wmgd oY wiw R wioe ¥
wﬁufvmmnmgt%mmwm
¥ WA AN Ao wigT o T AT W
it & afeafoe wo o wrr et s & wmien
§ W darew g we fear war § 6
qeRT  qTOE),  THIEINTE- RET TR
Wifear, wr g o ww # ww 9y IHi
u’ttzﬁvﬂm@mmwmi%
T AW, G W Fuwdwe, afeel ww
¥, ww ety ¥ fasyw g w@w Wk
var vamgne, srowe wife § o efad
W v den W oWy § 9w A
gfrar & wER

™ Ty wamyr ¥ sy, fed,
foramer, e @y A WA Aw g, ww A
o sy won Al Wi g & wvee
w W &G G %t owfw dw F ot
g7 Wil

Ser ewie wearg ¥ oY W wdt W
b ooy 4 aw & fe ¥R E
Ther ¥ @ & wor vdw & ¥ § W
fad & frr T8 & waR & o Ay awhe
w Frera A @ wem §) v o
cyule ® OFAT WOTRT WweT . g

' mﬁiwﬁﬁmq@r&m

Wit Wy w1 o e g &

SR ERL AR ] TR

thm%fﬁﬂwﬁiﬂm
W L owmer ¥ Owd w40

'Ntmm&mmw i

#1 ot wiiy & feldft we oqw af W

v-'mﬁkaMMsmn

mhmmmmhm
n&:w%mﬂﬁ:mﬁt



3‘9 ), Dl

ot ww Wt wear Searew g &1 o W
off wear swrer g &1 wefid gt ¥ 0w
W W o @ ew g

drw & at % qitag v & e s
ek AW vw F ot R
N fowr: om ¥ @Y & wedr wgw
¥t ) oy WY fr ga Tt <) A WA
o arare ¥ grr ¥ frcer & ey Sy
A afy § e wg owg ¥ A gy
7w §1 Wt o get syrorf ¥ ol
& ol fred & W o Y R e
w7 ¥y v w3 @ A §, AT
W BT 9T JGT AT AT e g K
AN T ¥ oY 97 wmr arer &) Afew -
dw o wge & ¥ w97 & ad e
¢ o wofrd age w1 AW @ o § WK
I ¥ WH uTw A o owm d
Araq feed g wr foenie g H § WY
fie aroq feq WR w1 g ¥ o waw
A R AnR eATan &1 Seere Ay
o f fe frvariT avarmRy § vg foore-
93 a1 TP wT feay o e dg
& oI ¥ro qe dwwriT 1 W ¥ AW T
ot gfear § W

Wi A gy w fwbw g ¥, 9 weTe
W aefra gl 1wl o G
o Y A w7 A e 0w few W
20 dox famr fovzr & wwww I
VT AP T WY ATT 474 IT N CE
areft o R wolt gpwr e fer v
AN qorgw e R U @Y
% ey e gw Rl wldek v & i
v & wnr fe avate e fowe @ W
B g & ik weiwrfe wr fedt s
& fewe wawze 8 o iz v wr AW faar
f o oy it @ ot e o ol A
TN g e & T AW wew d
Wt Wik arrwre ¥ Y, A fergean ¥ Wy
& Few Al wiles Weaw ¥ 83

PHALGUNA 21, 1895 (SAKA)  Railway Badget— 270
Genl, Di.

Ny A a1 fo fis gy st W
ft &) oo venfs ¥ Wk oW At
#¥ Forrer £ 9w ¥ wg wT qegT wwIfy
T T wr T AW 1w & wew
s wmte) & fieg @ R A oy
oot & | wNel W oaty g WY
dwiE o w3 X ) el felt R B
witr W w77 O W frae g
I W aw AT oA W E oo wiw
L CaE )

A0 AT EY 98 wgAT wrgar g f% G-
R ¥ A w Afey § oogege A
ael W T W omiewm § T7 @@ En
qr @wa A i ¥ gy § oAy OX ST
1) Afew g9 g ¥ 99 BT AW W
T X fomr vy gy T ¥ W o
¥ &7 qy ow AY faardf o @ § o
wifegr 7™ & ar avmare W §, Av g
wWH e 2 ar gy &R oAy B £
af uw wx g mfRar wEl A s &
I W % & adr smfagr A § wafed
X qrger B AR T WA R FW
F A @1 e ooy W e ¥ e
W Wfwr § saEyr A IR ™ R
mfeqy ®1 zpv W PO T

e f v oam AR ey R 3
Pfmar & 97 T W § @ Ater ¥
M TNE ¥ URR g, AT 9T s 6N
e A wifew &1 SW WM
qr uF s frw ¥ ag araen § wife
AT Wt WTH W 9E 4% SECAT 9% AvAv
g(qhtmﬁﬂm{ﬁﬂlﬂiw
AR & FrEE ¥, 70 7T TN gy A
W wifew @ gwg ¥ AT T § afwr 0
T o &1 el g v wnee fr
WA g oW ¥ W W O% e W
¥ oy & et wrmw W fae fre R
R R LR G L
e TodiT T AT ST A @ Wit oew



"-‘m Re. Aamdmm;iouo{ MAW P mm.,
‘ @nﬂv@zmﬁziﬂﬁ dore o fomr

b ¥ed Wl e uE g b
' Wﬁiwtﬁmmnwm
.-mm'l ‘ "

16. 2Q lm. .

RE. ALLEGED PREVENTION OF VISI-
TORS FROM MEETING MEMBERS OF
PARLIAMENT

t&m&ﬁ«mﬂ(m) Lig
ofx wgrem, & Fraw 340 & o oW
WEETQ WTRNT YW AT WU WIEW §
e uw wonr f fe § awf ot 3 &
fal wfm w7 & wd., .

MR. CHAIRMAN : 1 have received
. Your notice. It does not comec under rule
340 because under rule 340 there can be
an adjournment if the discussion nomg on
is on a motion. The discussion now is not
on a motion but on a Budget which is
dealt with under a separate  provision.
Therefore, it does not come strictly under
rule 340 under which there is no provision
for adjourning the discussion except when
the discussion is on a motion, Thercfm,
I do not feel that your notice is strictly
in order. But the matter you have raised
is undoubtedly of u serious nature. There-
fore, you should refer to the Speaker, The
Speaker is going to make an inquiry,
After the inquicy, we will know the posi-
tion.and let you know abowt it,
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MR CHAIRMAN ¢ Since you have
given notice, -1 can pcrmn yon a few
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